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HOUSE OF THE PEOPLE
Friday, 2Jth June, 1952,

+ The House met at a Quarter Past
Eight of the Clock.

[MRr., SPEAKER in the Chair]

QUESTIONS AND ANSWERS
(Sce Part I)

9-15 AM.
‘TRANSLATION OF HINDI SPEECHES

Mr. Speaker: 1 have 1o make
certain announcements to the House.
I have to inform hon. Members that
the Joint Committee of the ITouses of
Parliament appointed to consider and
report on the question of payment of
salaries and allowances to Members
of Parliament will also consider and
report to Parliament what abbrevia-
tions should be used for Members of
~the House of the People and of the
Council of States.

A mild dissatisfaction was express-
ed that some of the Members of the
Council of States did not like the ap-

pellation “M.C.”, and that point will |

have to be considered as both the
Houses together from the Parliament.
‘That is why a reference is made. So,
the Committee would make its recom-
mendation.

o A request was made, I think. in thé®
beginning of this week by Mr. Pocker
for the supply of translations in the
case of proceedings (questions and
answers or speeches) in Hindi. With
a view to meeting genuine requests
made for having information, I got
the question examined. It is not pos-
sible to give full translations of all
questions and answers or of speeches.
ut it is possible to meet wiches of
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Members, who really want these
{ranslations. That is. a summary of the
questions and answers or of the spe-
eches, provided they are not more
than one or two, could be given—not
the full speeches or replies, as they
are in the originul, but just a summary
for the information of Members.
This. I thought fit to do, because the
translaticns and then the printing and
publication of the proceedings take
an unduly long time and it will prac-
tically be useless to tell them that
they would have these truynslations in
due course. This is just to meet the
urgent, hona fide need of a Member,
who is interested in a particular ques-
tion and wants to know what answer
the Minister has given or what points
the Minister has made. So. us an ex-
perimental measure, I restrict the
supply in the first instance to answers
given or speeches made by the Minis-
ters. Then, by its very nature, it will
be still more restricted: in case a Mem-
ber wants any such tiranslaton  ne
shall inform the Secretarv befnre the
House rises—not by rising in the
House but immediately by passing a
note that “I want translation of such
and such a specific question” or a
particular part (notthe whole) of the
spcech of a particular Minister on a
particular cuestion. Then a summary
will be made and that will be made
available the next day. If a larger
number of requests like that come in,
naturally this question would have to
be revieed again—as to  whether it
should be continued. So, that is the
present arrangement. It would have
to he seen how it works, how the staff
is able to cope with it, what amount
of work we get. and then we shall see
whether any change is necessary. 1
may also say that if such requests
come from day to day it will not be
possible to continue this arrangement,
That is about the translations.

Shri Sarangadhar Das (Dhenkanal—
West Cuttack): Sir, may I make a
submission? Would you also concede
the necessity of giving a translation
in Hind of the answers in English
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|Shri Sarangadhar Das]
that the Minister give, or of any dis-
cussion in English, becausc there are
scores of Members in this.Parlmmcn'.
who are only Hindi-Speaking?

Mr. Speaker: If the request is go-
ing to be multiplied, then perhaps I
might have to withdraw even the little
experiment I am trying to make! Let
i, be restricted at present only to
genuine cases, and let us not raise any

theoretical or academic points. Let -

us see how we proceed. If we cope
with this genuine demand, then cer-
tainly we should make an attempt, be-
cause we want those who do not under-
stand, ‘o understand the thing—that is
the chief point; and also in view of the
rather unfortunate language contro-
versy which, sometimes of late, has led
to feelings—I need not say without pro-
per cause, because proprieties should
be judged by each Member on his own.

BUSINESS OF THE HOUSE

Mr. Speaker: Hon. Members are
aware that on the 1st and 2nd July,
1952 in addition to Demands for
Grants under the control of the
Ministry of Finance, Demands for
Grants relating to Planning and
Health will also be discussed and
submitted to the vote of the House.

In order to give maximum time for
discussion, the Question Hours on lst
and 2nd July will be dispensed with
and the following time-table will be
observed in connection with discussion
of the Demands for Grants under
Health. Planning and Finance:—

Ministry Dat and Time

1. Health Tuesday, the lst July, 1952
(From 8-15 AM. to 11-30
A.M. including reply to the
debate by the Health Min-
ister).

2. Planning Tuesday. the 1st July, 1952
(From 1 -3:AM. to1P.M))
and Wednosiday, the 2nd
July, 19 2 (From 8-15 A.M.
to 1) A.M.)inclusive of the
roply.

3. Finance Wodnosday, the 2nd July
1952 (From 10 A.M. to
1 P.M)) and Thursday, the
3rd July, 1952 (Finanoe
Minister will reply to the
Debate at 9-15 A.M.)

L]
Shri B. Das (Jajpur-Keonjhar): May
I submit that the Finance Ministry is
controlling Ministry over all the
Ministries? If it is discussed within
just three hours the Finance Ministry
will go scot-free.

Mr. Speaker: What 1 have notitied
is the general consensus of agreement
among the parties, and it is quiie pos-
sible to difter as regards cach of the
items. There may be as many vicws
as there are Members. We have to
carry on the discussion. 1 had. there-
fore, suggested originally that instecad
of trying to cover the whole cround ia
this one year only, certain departments
or certain Demands be taken up and
they may be dis . at  suflicient
length. But it “the idea, more
particularly of the” newcomers, that
they may survey the whole fleld at
irast once, for the first time, and that
from next year they would 1try
tc take up only particular. De-
mands. as they expect that by that
time, they will get much more con-
versant with the business of the Gov- -
ernment. That is why we are doing
this. But it is a matter of agreement
among the parties.

TRANSLATION OF HINDI SPEECHES

Mr. Speaker: One thing I missed
to mention about the translations, and
that is that, when copies of sum-
maries are supplied it has to be rememn-
bered that, those will be the sum-
maries of uncorrected speeches and
therefore one cannot, theoretically,
give gurantee that they represent
corractly th: M'nister's statements,
though for all practical purposesth:y
can be taken as such. Some of the
Members seem to be in doubt about
this. The difficulty is that when the
speeches are recorded here, they are
sent to the Ministers as well as Mem-
bers for correction, and if we are to
give the translations the very next
day, necessarily they are translations
or summaries of uncorrected speeches.
It may be that a certain Member may
like to correct what he has stated—
that means, wrongly reported and not
re-writing the whole speech, not in
that sense. Therefore. that 1is one
safeguard. which I should kecep from
the very beginning before the Mem-
bers that, in case of any difference,
later on. between what was cupnlied
and what is actually the speech as
corrected, no point of order or other-
wise can or should be raised by any
‘Member that the translation or the
summary of the speech was this, while”
the speech as such was this and there-
fore the hon. Member wag misled.

In order to make that: pojnt very
clear, I am stating thig: " .

Shri Kandasamy (Tiruchengode):
On a point of information. I want to
put a question in Tamilsand I donot
know Hindi and English well. How
can I do that?





